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Wheel GaDl'ers and Repackers OIl 
RaUwa),s 

1682. Shrlmati Renu ChakravlU1t7: 
Shrl Yashpal Slugh: 

Will the Minister of RaIlways be 
pleased to state: 

(a) whether there is any proposal 
to redesignate wheel gaugers, repac-
kers 'and riveters as skilled and paid 
accordingly; 

(b) whether their work is similar to 
that of fitters involving similar res-
ponsibilities; 

(c) whether they have to pass both 
oral and practical examinations after 
proper Trade Tests on the same lines 
and more or less Or ""me syllabus BS 
for fitters; and -

I tI) if so, lhe reasons for keeping 
them as unskilled? 

The Minister of State Iu the MInis-
try of Railway. (Dr. Ram Subhag 
Siogh): (a) No. Some posts of Rive-
ters are in skilled grade. 

(b) No. 

(c) They have to pass Standard 
Trade Tests based on the syllabus 
prescribed for each trade in semi-
.killed grade and not those prescribed 
for fitters " .. ho are in the skilled grade. 

(d) The question does not arise IU 
they are not treated IU unskilled. 

RaIIwa), Developmeut Pro~ 

168S. Shri P. C. Bo.-h: Will tII8 
Minister of BaIlW&1. be pleased to 
state: 

(a) whether the decision to slow 
down the development programmes, 
of Railways has hit a wide range of 
engineering and steel industries in the 
country, particularly because it com. 
at a time when demand on these 
industries is otherwise ftagging; 

(b) it so, whether the Railways have 
reviewed their decision in this COIl-
text; and 

(e) how far the current demand on 
these industries falls shorts of their 
production capacity? 

The MIIlIater of state III the MIDIII-
tr)' Of Railways (Dr. Ram SubhaC 
Singh): (a) to (c). Yes, to some extent; 
but the decision of the Railways to 
slow down their investment program-
me has to be seen in the context or 
the general economic and industrial 
growth in the country, as also the 
difficult wayS and means position of 
the Government as a whole. It 
should, however, be possible for 
the concerned spheres in the various 
industries to seek export and other 
non-railway outlets to tide over the 
situation to the maximum extent pos-
sible. The wagon building Iudus\r7 
has already made a good -beginning In 
this respect. 

Scooter Factory at J'aUllpur (U.P) 

16M. 8brl Baldeo Slugh: Will the 
Minister of Industry be pleased to 
state: 

(a) whether Government have re-
ceived a scheme for the setting up of 
a scooter factory at Jaunpur with 100 
per cent indigenous components; 

(b) if so, when the same was recei-
ved and when it is likely to be ftnali-
sed; and 

(c) whether an), consideration wfJl 
be given to locate the factory in the 
-backward areas like Eutem U.P.T 
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The MInlster of Industry (Shri D. 
Sanjivayya): (a) (c). Two schemes 
have been received from private part-
ies for the establishment of new under_ 
takings at Jaunpur in Eastern U.P. 
10r the manufacture of Scooters/ 
Autocycles. One of the schemes en-
visages an indigenous content of 82 
.per cent. to start with, and reaching 
100 per cent. during the fourth year. 
According to the second scheme, 
indigenius content would be 90 per 
cent. in the beginning and would go 
upto 100 per cent. within 5 years of 
operation. The two schemes are under 
consideration along with a number of 
similar schemes received from other 
parties. 

All aspects that are generally taken 
into consideration in licensing indus-
\rial undertakings will be considered 
in this case also. 
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Powers of General Managers of Steel 
Plants in Public Sector. 

1686. Shri P. C. Borooah: 
Shrl, Kalla Venkalotn: 

Will the Minister of Iron and Steel 

be pleased to state: 

(a) whether there Is a proposal to 
withdraw the special powers Of the 
General Managers of the public sector 
steel plants regarding recruitment and 
promotion of stal! and purchases; 

(b) if SO, what are the special 
powers and how far they are proposed 
to be curtailed; and 

(c) the circumstances in which 
withdrawal of powers has been neces-
sitated? 

The Minister of Iron and Steel (Shri 
T. N. Singh): (a) No, Sir. 

(b) and (c). Do not arise. 

Accident at Kha1l1abad North Eastena 
RaHway 

1687. Shri Ram Harkh Yadav: 
Shrl P. C. Borooah: 
Shri Vishwa Nath Pandey: 

Will the Minister of Railways be 
pleased to state: 

(a) whether it is a fact that about 
eight persons were knocked down by a 
passenger troin at Khalilabad on the 
North Eastern Railway at night on 
or about the 31st January, 1966; 

(b) if so, the caUses of the accident 
and the actual number of persons 
killed; and 

(c) Government's reaction thereto? 

The Deputy Minister In the MInistry 
of Railways (Shrl Sham Nath): (a) to 
(c). The accident occurred on· 31st 
January, 1966. Nine persons were 
kno,ked down by Passenger train 
No. 30 Down and sustained injuries. 
Of thes". 3 succumbed to their inj..iries 
subsequently in hospital. 

Sub-Divisional Magistrate, Khalila-
bad conducted an enquiry into this 
acciden t and his report has not yet 
been received. 

Hospet Steel Plant 

16KK. Shri Unga Reddy: Will the 
Minister of Iron and Steel be pleased 
to state:. 




